NATIONAL COMPANY LAW TRIBUNAL Q/)

SINGLE BENCH
CHENNAI

ATTENDANCE CUM ORDER SHEET OF THE HEARING OF CHENNAI BENCH, CHENNAI
NATIONAL COMPANY LAW TRIBUNAL, HELD ON 26/07/2017 AT 10.30 AM

PRESENT: SHRI K. ANANTHA PADMANABHA SWAMY, MEMBER-JUDICIAL

APPLICATION NUMBER
PETITION NUMBER : TCP/518/ (IB)/2017
NAME OF THE PETITIONER(S) : POLARIS BANYAN HOLDING PVT LTD
NAME OF THE RESPONDENT(S) : AUROMED HOLDINGS PVT LTD
UNDER SECTION : 433 (e)(D)
S.No. NAME (IN CAPITAL) DESIGNATION SIGNATURE
REPRESENTATION BY WHOM
[. (T-Pomna.w\ Auremed Hol& { VT el &b
R.Sed owna Ros “-38 -~
pPonelevs
)
L~ TR BHASKAR Co ungel fﬁ/
VR AM P L AN Pk onel

QrWETHA VASUDTVAN
ORDER

Counsel representing both the parties are present. In view of the proposal for
settlement, counsel for respondent sought time to seek instructions from his

client. Time extended at request. Put up on 31.07.2017 at 10.30 A.M.

(K. Anantha Padmanabha Swamy)
Member (Judicial)

be



